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SHRI SYED SIBTE RAZI (Uttar Pradesh): This 

is the way they are behaving.  {Interruptions). 

SHRI ARVIND GANESH KULKARNI: May I 
request the Members that this Amritsar matter is a 
very serious one? Let it be discussed and then we 
shall take it up  in  the  afternoon. 

CALLING ATTENTION TO A MATTER OF  
URGENT  PUBLIC   IMPORTANCE 

Situation arising out of Ihe reported communal 
clashes >n Amritsar on 26th April,  1982 

SHRI HARIKISHAN SINGH SURJEET 
(Punjab): Sir, I beg to call the attention of the 
Minister of Home Affairs to the situation arising 
out of the reported communal clashes in Amritsar 
on 26th April, 1982, and the action taken by Gov-
ernment in the matter. 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS AND 
DEPARTMENT OF PARLIAMENTARY 
AFFAIRS (SHRI P. VENKATASUBBAIAH); Sir, 
on the 26th April, 1982 certain highly deplorable 
and reprehensible: incidents took place in 
Amritsar—two severed heads of Cows were seen 
planted at two places of worship, an act deliberately 
meant to desecrate them. Handwritten posters 
purportedly issued on behalf of Dal Khalsa, were 
also found at both places. Through these posters 
and in statements  to the Press the Dal  Khalsa 



 

justified this act and asserted that it will be 
repeated. On receipt of information Senior 
Police Officer visited the spot, a case was 
registered and investigations are being 
conducted. Arrangements were also made in 
the city to maintain public order. 

Tension however mounted and the procession 
which was taken out in the afternoon, in 
connection with a religious celebration was 
converted ' into a mourning procession by its 
organizers. Scme of the processionists carried 
arms. A part of the proces-ision indulged in 
stoning the shops arid an office outside the place 
of worship causing some damage to them. The 
Police used teargas to disperse the violent mote at 
two places. 

A Citizens Committee meeting representing 
all shades of opinion and presided over by the 
State Finance Minister was convened at 
Amritsar on the 26th April 1982. The meeting 
strongly condemned the incidents and issued an 
appeal to the citizens to maintain peace. It also 
called upon the Government to bring the culprits 
% to book and urged the organizers to call off 
the Bandh proposed for the 27th April,  1982. 

Violence erupted agafti on 27th - April, 1982. 
Police had to use Teargas) to bring the situation 
under control. Groups of misoreants collected at 
various places and started pelting • stones, acid 
bottles and soda-water bottles on the Police. 
Attempts were also made to damage and set fire 
two places of worships. The Police had to resort 
to teargas and thereafter to open fire to disperse 
the mob. A 24 hour Curfew was imposed in the 
affected areas with ecect from 5.00 P.M. 

The Central Government remained in 
constant touch with the State Government. 15 
Companies of CRP and six Companies of 
Armed    Police 

from  other  States    were rushed    to 
Amritsar. 

The fome  Minister  accent- 
s' Minis 

ter and the Chief Mini ter of the 
Sta! ->r on    27th 
April,   18 B32    to 
re IOCB   '     among   the   people. 
A meeting of prominent citizen- and 
representatives of varioUs political parties was 
held at the instance of Union Home Mini ter 
on 28th April, 1982. They also moved jointly 
in the affected areas of Amritsar, in the form 
of a peace-march. The situation is under 
control and there has been no incident of 
violence -ince the afternoon of 27th April, 
1982. According to information received from 
the State Government, the situation in other 
parts °f the State has remained peaceful, 
barring a few stray incidents of stone-
throwing. About 184 persons have so far been 
arrested in Amritsar, Uie person has died and 
26 personsi were injured. The injured include 
eight police personnel. 

I am confident that every Hon'ble Member 
of this House will join me in strongiy 
condemning the despicable and sacriligious 
act. The Government will spare no efforts fti 
apprehending the culprit*. I would appeal to 
the Hon'ble Members to extend their 
cooperation to Government in putting down 
such anti-national and sectarian elements with 
a firm hand. 

SHRI HARKISHAN        SINGH 
SUBTET5T (Punjabi: Mr. Deputy Chairman. 
Sir, I would request you to ask them ta ot to 
have a separate meeting in the Rajya Sabha. 
They Can have it outside. Here, we are 
discussing a very important issue. 

Sir, everybody who has the interest of unity 
and integritv of the country dear would feel 
greatly painpd a"t trie hanoenings in Puniab 
during the hree davs beginning with tbe 
incidents of 26th April. Everybody should 
unequivocally condemn    these 

185    .       CaHing Attention [29 APR. 1982]     to a matter of urgent     186
public importance 



 

[Shrj Harkishas Singh Surjeet] incidents 
and stand for appealing to the people of 
Punjab for communal harmony ami unity. 
But the statement made here does hot even 
take the House into confidence. The effect 
of the incidents is no'! limited to tho city of 
Amritsar alone. Even the matters which 
have come into the press have not been 
brought into this statement. It is not limited, 
there. It has spread all over the State. It was 
a tragic thing that an incident by some 
miscreants which should have united aU to 
condemn them has created an atmosphere 
by which today the whole State is feeling 
agitated and the communal passions are 
aroused. It is not Amritsar alone. Not only 
Jullundar, Ludhiana, Phagwara, Kapurthala, 
Hoshiarpur but also far away areas like 
Budhlada where we have not so for listened 
at any time any communal tension, even 
they are also affected. That is why I would 
like to Gay that the concern that the Home 
Ministry has expressed here is not 
sufficient. They should tell us here, Sir, 
clearly what has led to it. Sir, it is not the 
result of one d|ay. Today, I want to raise it. 
It is not a sudden development. What has 
been happening cince the last 8 or ten 
month's? Some people are to disturb the 
peace in the State. They are allowed to 
roam about. They are allowed to kill some 
people and then say, "What is the harm? 
What is there if two people are killed?". 
And they are protected. Arrd the tragedy is, 
Sir, you must have heard, and I am not 
afraid of naming that person here who is 
poisoning the whole atmosphere in the 
State, who is cabled a Sant— 
Bbindrenwale. And, Sir, T want to . tell the 
House that he gets the-protection from both 
tho Akali Dal and the Congress (T). And it 
is a traeedy ...(Interruptions) It is a tragedy 
that he was here in the last month. He was 
hi Delhi for ten days. Who invited him? 
Who organised his function? I want to tell 
you that   if 

the political parties for their narrow 
interests keep away and allow these 
persons to poi&on the whole atmos 
phere, you cannot keep the communal 
peace in the State. I was . amazed 
to read in the press the speeches 
made by him. The man had the guts 
to say, 'What is there if two Hindus 
have been killed? So many Sikhs 
have been killed.' I say, I have 
sympathy for all. Is there any 
person who claims- to be a Sant and 
who would dare tO say 'what ia there 
if two lives of Hindus have gone?' 
What effect it will have in the State 
and the whole country? I have the 
courage and I can claim to have 
denounced    him    in    the public 
meetings. You must beware of these 
Sante. What is happening in the Punjab's 
political atmosphere for more than 10 
months? The atmosphere has been 
allowed to be vitiated and he has beeto 
wooed by political parties to get support. 
And that is one aspect. 

Sir, the second aspect that I want to bring 
out here is this. Who bas the courage to 
do this type of sacrilege? You see, Sir, 
some persons are called Dal (Khalsa. I 
am glad they have been denounced by all 
the political parties in the State. What is 
Dal Khalsa, Sir? The same people who 
are responsible for hijacking Indian 
Airlines plane to Pakistan. My Party had 
said at that time that it is the worst ahti-
national act which they have committed. 
And according to Government reports, 
the number of Dal Khalsa is not more 
than 600 in the whole of the State. It 1 
P.M. io they who started the separatist 
movement in Punjab, called Khalistan 
movement. From where were they getting 
encouragement? I ask, how is it that the 
hijacking of the t>lane also took place? 
What has the administration been doing 
in the State? What type of activities they 
have been indulging in and what type of 
propaganda they have been* making and 
from where are they getting the support?    
Even 
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the  Government  records  will    go   to prove 
that they said,  it is they who have done it. And, 
secondly, there is proof from  the  Government     
record that they were getting money    from 
abroad,   they   were      getting'support from 
abroad.  They have links    with the 
administration. That is how they got 
encouragement.  Otherwise  it was not possible 
that a few people in the State    of    Punjab     
where      Hindus, Muslims and Sikhs have shed     
their blood together for the sake of Inde-
pendence, could divide the people today.    
They  have  created  a  situation by which two 
main communities are put at loggerheads and 
the    situation is like this. There are a total   of 
600 Dal Khalsa  Members  in  Punjab and you 
cannot handle them and you cannot  take  any 
action.  When i't  comes to deal with the 
working class movement   you    do   not 
hesitate to crush it,  you  mobilise  all  your  
machinery, but to bring these criminals to  task, 
what effort's you are making?    Sir, I do not 
want  to  ask only  about this incident.  I    want  
to  know    who    is responsible.    The Home 
Minister has been there for two days. We   want 
to know what the situation is. Why    is it  that  
no     preventive   action     was taken  on  this 
type  of  a  -provocative action injuring the 
sentiments    of    a community? Who had 
allowed it? How i=   it   that  instead  of the 
whole  State being united against them, they 
could have  been     allowed  to  move    any-
where?      A     situation    was    created 
whereby the two  communities began 
quarrelling between  themselves    and some 
people want to attack and burn the Gurdwaras.    
This    io    what    the situation   has   come  to.   
We  want   to know from  the  Home  Ministry  
how is  it that  during the  eight     months we   
have   allowed  the    situation    to drift and 
how the administration ha's failed     and    
today a    situation    has 

developed that the same Punjab, which has 
sacrificed a lot for the national ?ndependence 
and national prestige, is getting divided. This 
is the situation. No doubt incidents are not 
there but that alone is not suffi- 

cient. Incident can take place anywhere. That 
situation can arise anywhere. On such a*i 
issue the call of Communal peace arvd unity is 
not enough. 

I want to  ask the  Home Minister, he is here, 
he knows everything, what its    happening    
there,    what  is.     the administration doing? I 
do not    want to tell what is there. I have told 
the Prime  Minister    when  she  called    a 
meeting    of    Opposition leaders that the 
administration has    collapsed    in Punjab.     
You  are    only    outwardly reading the 
situation and saying it is normal.  But -it  is  not    
normal.     We have  seen the same thing    in    
1947. Outwardly the situation seems to be very 
good.  But inwardly the situation is  so  much 
worsening that when    it bursts,   it will be  very  
difficult to  see what effect it   will have on   
Punjab. We   cannot   forget   1947.   Even    
after paying  such  a heavy  cost the  situation    
which    has    come     about    in Punjab after 
35 years of independence is this.  So,  Sir, I 
wouM like to ask not     only    this.       They    
say,     that  criminals     ar?e   getting   
protection   ia the    Gurdwaras    and  the    
President of S.G.P.C, has faid. no.   I would like 
to  appeal  everybody,  where     Akalis or  
others  that   if  criminals  are  protected  in  
Gurdwaras you would  lose respect  for  
Gurdwaras.   There  should be no protection to 
criminals who are indulging     in   such     acts,  
wha    are arousing the  religious  passions.  
They should not be allowed any protection in*   
Gurdwaras,   whosoever they may be,   
whichever   political   party      they may  
belong  to.   Criminals are  criminals sfad they 
should be handed over to the  authorities. 

Sir, I would now like to ask a few questions. 
What is the Government doing? They are 
bringing forth a lot of material about the 20-
point programme and so many other things, lis 
there anything which they are doing to 
propagate secularism? I would like to ask a 
few questions. Has the Government doVte 
anything in  Punjab    to  bring     out    even    
a 
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brochure or a booklet to expose the Dal  
Khalsa  and  the  separatist     elements,     
and     also     the.    communal element's   
amongst   Hindus   who were being  
instigating  Hinduis   against   the Sikhs in 
the name of answering the propaganda of 
Bhindranwale? Did the Government bring  
out  any brochure to expose the game of 
Bhindranwale? Did they try to rouse   the 
people   of Punjab, whether Hindus or Sikhs 
on the basis of the ideas of secularism? Did 
the     Government     expose    Dal Khalsa?    
And here I would also like to  ask as to who 
is supporting this Dal Khalsa. I had raised 
his question at the Home Ministry's meetftig. 
Did the Government try to find out as to who 
is behind them? Well, the Home Minister 
will say:  "We do not know" and     he  
would    perhaps   say,    that Surjeet may be 
knowing but he does not know. I have 
produced    printed notes  from     America     
and  on    the intelligence Record it is there 
that one particular person is sending money 
to Dal Khalsa.    Have you tried to find out? 
Who are these people who    are creating aU 
this trouble and who are being' encouraged   
by   certain people in America? Who is 
behind all this? Have you tried to find out? 
What has the administration been  doing?     
Sir, on 17th or 23rd March they hold    a • 
press   conference  and  they     openly said 
that they were going to do this; they said it 
openly. But after    that,, the Administration 
does not act, and the Government is not able 
to locate them.    But   the   people    of   
Punjab have to suffer for all this.    I do not 
blame anybody; it is no use Warning a  few  
miscreants.    What is this Dal Khalsa? 
Politically you should   have the  guts to 
face them and they will be  isolated    and    
people will    know more about them.   I 
know the people    i of Punjab have stood 
united for the cause of freedom,. for national 
independence. 

I want to know what steps has the 
Government takeh     and   wha^ steps    j fhey 
propose to take how to improve ", 

the administration so that the situation is 
tackled and extremists of all sides are 
brought to book and punished and the -
people of the State are assured that 
nobody will be allowed to injure the 
feelings of any community. I would like 
to have a categorical answer. Sir, the 
situation in Putijab is explosive because 
of the poison, being spread in the whole 
State. I would like to know what steps 
the Government proposes to take in this 
matter; otherwise, Punjabies have passed 
through many trials and suffered a lot, 
and you do not force them to suffer any 
more due to the failure of the 
Government fti this respect and I would 
like the hon. Minister to give concrete 
answer to* these questions. 
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SHRI SYED SIBTE RAZI (Uttar Pradesh): 

Sir, this is not the way. The hon. Minister is 
replying to Mr. Surjeet. He cannot interrupt 
like this. There is some procedure 
(Interuptions) 

SHRI ARVIND GANESH KULKARNI 
(Maharashtra): Tell us, who is behind this? 
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The House theii adjourned for 
luneh at twenty-tive minutes 
past one of the clock; 

The Hous© reassembled after lunch at 
thirty-two minutes past two of the 

clock, Mr. Deputy Chairman jn    the 
Chair. 

MR.    DEPUTY    CHAIRMAN:    Dr. 
(Shrimati)  Rajinder (Kaur. 
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DR.      (SHRIMATI) RAJINDER 
KAUR (Punjab): Mr. Deputy Chairman, 
Sir, you will excuse me if I take a little 
more time because it is my own city. 

 
DR.      (SHRIMATI) RAJINDER 
KAUR: I need to go into details. The matter 
is quite simple. Whatever has happened ili   
Punjab    is the   act of certain      
Communalists,    rather    destroyers of 
community, if I could use that expression 
because it    has    not benefited    anybody.       
Neither       the Hindus nor the Sikhs  of 
Punjab are benefited  by  it.   If  two  
communities fight  then  the benefit  can go 
to     a third party alone.    Mr.  Surjeet    has 
said  many things  about  Dal Khalsa. I do 
not want to repeat them.    But BS  compared  
to  it,  the  counter  current which is 
prevalent in the country also     needs to    De    
mentioned    and elaborated.   If an incident 
take3 place in Amritsar, it   has its 
repercussions in  Himachal Pradesh,  
Harys&ia     and every city of Punjab. 
Similarly, if an incident   occurs  in  
Haryana,   or  U.P. it   has   its   
repercus?ions in   Punjab and Haryana. Is it 
not a fact that for the  past  few  years    an  
attempt    is being made to    incite  the     
religious feelings  of    the   Sikhs    
everywhere? The      Gurdwara      Manji    
Sahib    is situated in Karnal.   It is managed 
by the Prabandhak Committee.  A Shiva 
temple has been eracted there.    The 
Minority Commission  gave its report that 
the temple had not been eracted for  genuine  
worship  but   simply  for inciting "che 
sentiments of the  Sikhs. I    would    like  to    
ask    the    Home Minister  as to what action 
has been taken on the Report of the Minority 
Commission and how many times that 
Gurdwara      hais    been    stoned    and 
quarrels    have    taken    place    there. 1    
Similarly,  there  is  another     incident 
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[Dr.   (Shrimati)  Rajinder Kaur] 
of Meerut. I would like to give him credit    for 
taking    the  initiative    in Igoing to Amritsar 
which had a good effect on the people,    in   
the   casa of Meerut   also,  he   took    the   
initiative and brought about an Agreement but 
in   spite   of  repeated    approaches   to Shri    
Buta    Singh    who    had    been appointed    
a    custodian,    that    Gurdwara  is  still  
being  converted    inte a temple. Gianiji can 
go and see foi himself that a Havan Kund has 
bett constructed therein, an idol has beer 
installed,    and    calendars    of    Hindu 
religion have been hung. 

i Interruptions) 

SHRIMATI      AMARJIT KAUI 
(Punjab): Did you condemn th hijackftig of 
the plane? 

DR. (SHRIMATI)       RAJINDE] 
KAUR:. I neither condemned thi hijacking 
at that time nor do I d it now. But there was 
no senss i taking the plane to Pakistan 
becau? they are not our well-wishers. Bi 
when they had hijacked a plane, the had not 
raised their voice. 

Interruptions) 

MR.  DEPUTY  CHAIRMAN:   Plea: put  
questions to the Home Ministe 

DR. (SHRIMATI)      RAJINDE 
KAUR: If they interrupt me 1 il that, it is 
not possible for me to pi questions. 
Amritsar is my city and belong to a 
community of whit some foolish wop^e 
have committe this act. My question wag 
»bo! Meerut. I have met MT. Zail Sim; and 
written to Mr. Buta Singh mai times. But no 
action has. so far be* taken. In those days 
aLso those bo; wanted to desecrate their 
temp because they had desecrated oi 
Gurdwara. I told them not to d 60 at all. We 
have Vio animosi against the Hindu 
community. We a: opposed to certain 
mischievous ei ments and miscreants. The 
latest issi Ss that sonle cigarette shops have 
bee 

removed  from  around Darbar  Sahib. Some 
people fail to understand as to why it was not  
done    eariier.    The reason  is   that    
previously     Punjabi Hindus   and   Punjabi  
Muslims      used to appreciate the sentiments    
of    the Sikhs. No Hindu or Muslim used  to 
smoke   before   Darbar     Sahib   either before 
partition or after partition. The labourers from 
U.P. and Bihar    who have migrated to Punjab 
do not know about the    sentiments  of  the     
Si!-. and they start srnoking right in front of the 
Darbar Sahib. That js why the number    of    
cigarette    shops       also increased with the    
increase in     the number  of  smokers.  Evrti  
today    no Hindu will  say  that the demand    te 
remove   cigarette  shops  from  around Darbar 
Sahib js not genuine. 

Thereafter, many applications were sent to 
the Govt, but no action was taken. When on 
the 8th March they announced that if they do 
"not de this they will do that. I immediately 
issued a Press statement against it but it was 
not published by the newspapers. The reason 
was that the Chief Minister of Punjab said that 
it was difficult to act upon your words. It was 
some sort of a challenge to them and hig 
speech was very provocative. The reaction 
thereto was very bad. I do not claim like 
Gianiji that the cow is my mother. No Sikh is a 
worshioper of the cow but at the same time no 
Sikh has ever killed a cow. 

Interruptions) 

A statement of the Home Minister was 
published in the newspapers. I condemned it. 
I condemned it because I had knowledge. A 
person who does not know about newspaper 
report-does not deserve to be a Member of the 
Rajya Sabha. 

They say that criminals take refuge inside 
the Gurdwaras. Everybody is Iree to visit a 
Gurdwara, be he a docoit or a murderer. I 
would like to ask them whether dead cows 
were 
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lying in Darbar Sahib Wherefrom their heads 
were severed and hung. 

The statement was issued from Gurdaspur 
but I have come to know that the persons had 
been to Delhi earlier. Now, it is for the 
Government to enquire into the facts. I have 
no knowledge about it. 

I would not like to answer the points raised by Mr. 
Surjeet. But my • first question is that since last year, 
whe*i the agitation to ban cigarettes and bidis was 
started, in Amritsar a procession was taken out in 
which, placards were displayed saying "We will 
smoke cigarettes and Bidis and below smoke towards 
the Sikhs." Who is the officer who had raised euch 
provocative slogans? These very slogans were 
repeated in another procession. What action the 
Government  is  taking  against  them. 

Secondly, are they not the same elements who had 
attacked the Gurdwaras? The most regrettable thing is 
that all the Sikhs have condemned the hanging of the 
heads of cows but no Hindu Leader, not gf even the 
Chief Minister of Punjab, has come forward to 
condemn the attack on the Gurdwara. Giani Zail 
Singh has condemned it, no doubt. There is another 
report today that , cigarettes were thrown into Guru 
Ghat Gurdwara. We do not want to retaliate against it 
but will the Government take any action against this 
act? 

Will the Government gst the cigarette shops 
in1 the walled city of Amritsar removed so 
that the bone of contention is removed once 
for all? Otherwise tomorrow someother mad 
caps may indulge in similar acts. 

What action the Government will take with 
regard to Gurdwara Manji Sahib of Karnal 
where a Shiva temple has been erected and 
about irhich    the    Minority     Commission 

has aheady submitted its report? wil the      
Government      implement agreement which 
had been sighed b\ aU  the parties  concerned  
in    regard to the Gurdwara of Meerut? 

I  am concluding.  I  appeal that is not the 
job of a Sikh to retaliate against a    meanly    
act in the    same manner. I strongiy condemn 
it without any reservation. 

Thatak you. 
fDR. (SHRIMATI) RAJINDER KAUR: 

For fighting elements money was Paid in the 

Congress Office for Ganjinder in your 
presence. You deny it. 

♦SHRIMATI AMARJIT KAUR: You have 
denied the hijacking and the incidents which 
are happening now. 

 

fEnglish translation of the original ■    
speech delivered in Punjabi.
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DR. (SHRIMATI)      RAJINDER
3CAUR: Sir, I need your protection. My 
question is specific. *The Gurdwara of 
Karnal has bean attacked iour times. Will 
you take action in the matter? What is 
written m Vichitra Natak and Sikh 
religion is known to me as well as to 
Gianiji. Jfe need not lecture over it. 
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DR. (SHRIMATI)       RAJINDER 
KAUR; Sir, I rise on a point of order. Of 
course, it is a point of disorder, but I must 
explain. 

SHRI SHRIDHAR WASUDEO DHABE 
(Maharashtra): Mr. Deputy Chairman, Sir, 
the incidents are very uphappy. The 
slaughter of cows and subsequent riots 
have caused a great commotion and 
problem throughout Mie country. Sir, 
yesterday the statement has been made by 
the Chief Minister of Punjab whether any 
Dal Khalsa activist has been arrested in 
view of the party owning responsibility 
for the incident of sacrilege in Amritsar. 
The Chief Minister has said aVid I quote: 
"It was unfortunate that such persons were 
given refuge in places of worship where 
the police could not enter." This is a story 
of Punjab. When the Chief of one panth 
was killed, the culprit could not be 
arrested. Sir, the Chief Minister of Punjab 
cannot escape responsibility because there 
was a previous intimation on 17th of 
March. ls it not a fact that on the 17th of 
March Dal Khalsa people held a press   
conference   and   gave   a   notice 

that they will slaughter the cows if sale of 
tobacco was not    banned    ia Amritsar?   
If  one  full  month   eariier this notice was 
given, and the agitation was  going  on  by  
Dal     Khalsa, what   waa   the 
Government doing to prevent  such     
secrilege   which    has shocked the  
conscience of  the  entire community in the 
country? Not only this, in the senate 
meeting on the 4th of   October,   the   
question   about   Dal Khalsa activist 
Harsimran Singh who worked as 
s'tenotypi&t for years oh an ad hoc   basis 
in  the  department   of Bhai    Vir    Singh      
Studies,    Punjab University    headed    by    
Mr.    V.  N. Tiwari was  raised.  The  issue  
rocked the    university   senate    meeting    
on October 4 last year. 

Sir, the Government knew what these 
activities were doing. Why waa the 
Government sleeping over this matter? 
The impression is going round the country 
that because the Home Minister and the 
Chief Minister ofj Punjab are at logger-
heads, it ia creating a problem in the 
State. I would like to know from the 
Home Minister whether he is going to 
make the position clear. When they had 
ful one month, why could they not arrest 
those activists? We talk of national 
integration. It is unfortunate that the task 
force and the movement of national 
integration is so weak. There were mass 
conversions of Hindus in the South and 
money was flowing from foreign country. 
There was also a riot in Katrya Kumari 
district between Hindus and Chria-tains. 
Now the present situation has come up 
between Hindus and Sikhs. Even after 30 
years we have not been able to find a 
solution and we could not bring about a 
uniform civil law. Why should the 
Government be shy about it? If they can 
pass legislations against Hindus who are 
in majority, why cannot they take 
precaution to see that Gurdwaras are not 
used as shelters for the criminals? Why 
should this be left to a particular 
community when culprits or even 
murderers are 
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[Shri Shridhar Wasudeo Dhabe] harboured     
and     they     cannot   be arrested? Is it the 
way of administration of a State? 

My first question would be, when the 
Government knew it on the 17th of March 
that this thing was going to happen, what 
steps were taken to prevent it, particularly 
when Dal Khalsa openly made a statement in 
Amritsar that they wiU slaughter cows? My 
second questio*! is, it is not clear from the 
Minister's statement what steps they have 
taken about Dal Khalsa. What is the nature of 
the activities of Dal Khalsa. I would like to 
know as to when it was created. It is said that in 
1978 it was created when one Uniori Minister 
gave money for their press conference. I would 
like to know when it was created and since 
when it is active in Punjab with their activities. 
Whaf is. the nature of .their demand for 
banning sale of tobacco? Has any investigation 
been made? Lastly, these piecemeal measures 
cannot ^olve the problem. People are *W* 
interested to commit riots any more but the 
malady stiil continues. We aro very weak in 
our movement for national integration. What 
steps are being taken to strengthen the forces 
of communal harmony? What steps are being 
taken to eliminate forces of disruption which 
are weakening our country. 

 

 SHRI SHRIDHAR WASUDEO 
DHABE: What about the press con-
ference? He said in the press conference 
on 17th March that cow slaughter will 
take place if i tobacco is not banned. 

 

SHRI ARVIND GANESH KUL-
KARNI; I am not able to understand. The 
press conference was held. The Chief 
Minister is aware. The Home Minister 
has also informed him. Yet, he is not 
taking any action. What type of 
Government'. is; working? 

SHRI P. VENKATASUBBAIAH: 
What type of answer you want? 

SHRI ARVIND GANESH KUL-
KARNI; I am supporting him. You 
suDDort  your  Minister. 
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SHRI ARVIND GANESH KUL-

KARNI: The million dollar qnestion is 
this. Though that party is yours, the 
difference between you and Mr, Darbara 
Singh is difficult to understand. 

 

SHRI ARVIND GANESH KLL-
KARNI: Mr. Khushwant Singh, this is a 
left handed compliment to you. 

 
SHRI    ARVIND    GANESH    KUL-

KARNI;   It  is   the  practice    in  this ; 
country  to   blame   the  Press   whenever 
necessary. 

MR.  DEPUTY CHAIRMAN:  He  is 
not blaming. 

SHRI     ARVIND     GANESH  KUL-
KARNI.     And    politicians     go scot." 
free. 

SHRI   P.      VENKATASUBBAIAH:: 
He is sot blaming.    Please have the 
patience to listen  to him. 
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♦DR. (SHRIMATI) RAJINDEF 
KAUR: I passed my M.A. in SiW 
history's did my Ph.D. On Sikh Phi 
losophy but I now have found ' mention 
of Cow-Worship. 

♦DR. (SHRIMATI) RAJINDER 
KAUR: I have read Da^am Garanth. You 
show me a mention any where in  it  a  
about cow-worshipping. 
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♦DR.      (SHRIMATI)      RAJINDER 
KAUR;   I do not agree with them. 

 

♦English translation of the original 
*peech deliverer! in Punjabi.  
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DR.       (SHRIMATI)       RAJINDER 
KAUR;   (Interruptions) 

(In Punjabi)  

♦DR. (SHRIMATI) RAJINDER 
KAUR: Why should we listen to this? 
We do not believe in killing and hurting 
the sentiments of others. But we are not 
cow worshippers. He   should   not 
make   us   cow   wor- 

*DR. (SHRIMATI) RAJINDER 
KAUR; It would be better if you name 
him. Nobody takes beef. I do not know if 
you propose to introduce it. We are not 
killing cows, but that does not mean we 
are wor-sipping them. 

SHRIMATI USHA MALHOTRA.-
Please ask her to be tolerant. 

DR.       (SHRIMATI)       RAJINDER 
KAUR;   (Interruptions) tin Punjabi) 

DR.       (SHRIMATI)       RAJINDER 
KAUR;   (Interruptions) 

(In Punjabi) 

♦English translation of tne original 
speech delivered in Punjabi. 
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SHRI KHUSHWANT SINGH (Nominated); 
Mr. Deputy Chairman, Sir, I think we. 
generally.agrea that time for angry words is 
over. The time for quoting the Scriptures is 
over. This Ram-Rahim approach to the 
communal problem has prov-, ed butile. It has 
never solved any problem. The time now is for 
actiou. We are up against a handful of gangsters 
with international rami-, fications, and is these 
criminals who. are not concerned with 
besmirching the names of their Gurus or their 
community or their religion or with their 
country. The • problem realiy is what we are 
going to do with them? 



[Shri Khushwant Singh] 

Now are we to deal with the problem? I 
would like o put three sug- t gestions to the 
hon. Home Minister. But before I do that I 
would like once again to draw the attention 
of the • House to the unique relationship 
between these two communities, the Hindus 
and the Sikhs. I emphasize once again that 
the dividing line between the Hindu and che 
Sikh is so thin ihat it is almost invisible. It is 
for this reason that people who talk of Sikhs 
as a separate nation when they cannot find 
anything substantial to substantiate the diffe-
rences between these two communities, get 
down to manufacturing imaginery 
differences I give you two specific instances 
which have come up recently. Take first the 
instance, the cow. There ig not the slightest 
doubt that we Sikhs are not cow-
worshippers, but the sanctity of the cow is 
maintained in the writings of our Gurus and 
by Sikh tradition. Those who know the Sikh 
his ory will recall that when Ahmed Shah 
Abdali captured Amritsar—he captured 
Amritsar three times—he blew up he Golden 
Temple with gunpowder, and filled the 
Sacred Tank with carcases of cows, because 
he could think of nothing more insulting to 
Sikh and Hindu sentiment. Of course, the 
Sikhs paid hhn back in the same coin. I. is a 
very sensitive issue. That is exactly why 
these separatists, when they cannot pick up 
anything else, hey pick up this issue to bring 
a kind of division between the Hindus and the 
Sikhs. Take the other instance: Tobacco. It 
doeg not make any difference to any religion 
whether or not you smoke or drink. These are 
too trivial matters. But here again it is the 
separa ists who pick up this kind of issue as 
something to blow up as a matter of great 
religious importance. I do not a tach any 
importance to these trivialities. It is rather 
significant that right through the years Oi 
Sikh power, when Ranjit     Singh 

ruled the kingdom, the sanctity of the 
holy city of Amritsar was not defiled by 
people srnoking their hookas. It is in the 
last few years that when some misrable 
creature is smoking a bidi or cigarette, a 
group begin to agitate and say that this is 
offensive to the Sikh sentiment, it is 
sacrilegious to the Golden Temple. It is 
nothing of the kind. I think it is best to 
leave people to their miserable habits. 
Why to bring up little things in matters of 
religion? In any case, if it serves any 
practical purpose today, I think it is wise 
to impose this kind of ban in the precints  
of the  Golden  Temple. 

The suggestions I have to make are 
three. One, I think that anyone who talks 
of a separate nation for Sikhs is 
deliberately creating these issues. They 
cannot have it both ways. Either they 
think of a separate Sikh nation and 
manufacture this kind of differences, or 
;hey stop to talk of a separate nationhood. 
I appeal to my Akali friends that it is time 
that they really eschew this separate na-
tion theory and say; we are not a separate 
nation, we ave a part of the Indian nation, 
the same is anjrone else. Two, I think we 
have a certain wrong concept of 
secularism. I specially address this appeal 
to the Home Minister^ Secularism does 
not only mean respect for all religions. 
The more important aspect of secularism 
is to clearly demarcate religious from 
State functions. That is where. I think, 
many of our Ministers err. The Ministers 
of Government have no business to 
partake jn religious ri'uals when they 
perform purely secular functions. This 
practice has been increasing more and 
more. I have respect for Giani Zail Singh. 
He is a great scholar of Sikh religion. But 
he never lets go any opportunity of 
bringing in religion when he performs 
secular functions. He has a vast repertoire 
of shera * will add a couplet of Josh 
Malihabad! to his collection. 
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In English, it means: You wanted to climb on 
the shoulders of the past. The past picked you 
up and threw you down a hundred times. 

Finally, I would like to make a suggestion to 
the Home Minister. We are up against a tradi 
ional crime, inciting communal hatred between 
two communities. I think the only way we can 
deal with ihis kind of thing is to put an end to 
it by adopting traditional methods of 
punishment We have to make these people 
ashamed of what they are doing. ' It is not 
good enough to arrest them and to put them for 
long trials. When you get them, just blacken 
their faces and march them through the streets 
on the backs of donkeys and, if necessary, flog 
them in public. This is the only way you can    
teach    these    people  a  lesson. 
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"A miniature transmitter is installed in the 

Golden Temple. The persons who installed 
the transmitter stay in Guru Nanak Niwas. 
The transmitter is installed in one of the 
rooms in the parikrama." 

"

His statements were tape-recorded. He 
named certain persons* including a Union 
Minister who had earlier helped the Dal 
Khalsa. The Chief Minister denied these 
reports and even the existence of the tapes. 
Mr. Harjit Singh, S.P. Special Branch who 
had been brought to the headquarters to deal 
with the extremists, went on medical leave 
after reports about Harsimran Singh's 
interrogation appeared in the press." 
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"The Dal Khalsa was created in 

1978. Though it has been denied by all 
concerned, the fact remains that 
Minister in the Union Cabinet paid the 
expenses of the first press conference 
held by them in a hotel in Chandigarh. 
The Dal Khalsa press conference 
followed a press conference by this 
leader, then out of power." 
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Mahavir cited is fram the Sunday dated 25th 
April, 1982, pages 24 and 25. The history of 
this Dal Khalsa ia given like this. It was formed 
in October, 1977. Its office was located in 
Sector No. 35, Chandigarh, on 6th August, 
1978 but till September 1981 the Dal Khalsa 
had not the courage to do any unlawful 
activities. The Hon. Minister said that it was 
formed when the Janata Government was there. 
But the fact remains that during the Janata 
regime tlie Dal Khalsa could not indulge in any 
unlawful activities. It was only in September 
1981 for the first time— on 18th September 
1981—in Jullun-dur a copy of  the Constitution 
was burnt by a Khalsa activist by name 
Gurbachan Singh. Then on 29th September 
1981 a hijacking took place. These were two 
major incidents. And the third major incident 
which has been done is now on 26th. of this 
month. Now I ask the Home Minister what 
steps—by both the Central Government and the 
Stafe Government—have been taken regarding 
hijacking or about burning of the copy of the 
Constitution in Jullundur by ej> Activist of the 
Dal Khalsa. When the hijacking took place by 
the Dal Khalsa activist, there was, of course, a 
letter from the Central Government to the Pak-
istan Government, "Please return them." 
Thereafter, the Central Gov-ment said, "No, no, 
we shall try them." Therefore, the Central 
Government did not pursue the matter and they 
agreed to whatever the Pakistan Government 
said. Had those four or five persons beeft 
brought here, then many things would have 
come to light. So I must say that the Central 
Government' of which Giani Zail Singh is the 
Home Minister, should have taken steps for the 
return of those persons. Now, regarding this 
incident at Amritsar which has spread to other 
towns also, which many unless steps are taken 
immediately, it is like the incident in 
Muradabao, just to    create    communal    
dishar- 

SHRI J. p. GOYAL (Uttar Pradesh). Mr. 
Deputy Chairman, I do not want to repeat 
whatever has been said. But it is a very 
situation which has been created. This is 
now accepted by the so-called Chairman ot 
the Dal Khalsa itself, that heads of the two 
cows were put by their people. The question 
before the Gov-r ernment now is how to deal 
with this situation. In my submission since 
the advent of this Dal Khalsa the State 
Government as well as the Central 
Guvernment^ftas failed to do anything. The 
report which Dr. Bhai 



 

[Shri J. P. Goyal] 
mony. And these persons are indulging in 
unlawful activities. The Home Minister 
said yesterday that the Government is 
considering the banning of the Dal 
Khalsa. But at the same time the Home 
Minister said that there are other methods 
also by which their activities can be 
checked. 

Now, I would suggest certain mea-
sures, which the Government must adopt. 
First they must ban this Dal Khalsa 
organisation which is antinational and 
secessionist. 

Secondly, they should not be given any 
protection in the holy places. There must 
be some law to this effect. Whenever 
miscreants indulge in unlawful activities 
and hide in the holy places, the police 
may not be allowed to enter those places. 
In such a situation a warrant of the 
Magistrate may be taken before entering 
the holy places. It does not mean that 
they should be given protection in holy 
places. 

Thirdly, there must be a unanimous 
resolution of this House condemning this 
and saying that the entire House wants 
that such persons should be severely 
dealt with. We  should say  it  in  one  
voice. 

Fourthly as suggested by Shri 
Vajpayee in the Lok Sabha, there should 
be a Parliamentary Committee formed to 
go there. That will create a good 
atmosphere. Peace committees must also 
be there. Not only Lok Sabha Members 
but Members of this House should also 
be on these committees. 

Some of my friends made this an issue 
Hindus vs. Stkhs. Sikhs are always 
considered as Hindus just as Jains and 
the Buddhists. All our laws such as 
Hindu* Marriages Act and Hindu 
Succession Act are followed by them. 
There wa<= an attempt to treat Sikhs as a 
separate community. I do not like this 
language Hindus vs. Sikhs. 

 

An impression has been created in Punjab 
that the Punjab Government has not dealt 
with this situation very firmly. When an 
arrest warrant was issued to arrest Shri 
Bhindrawala he said he would be arrested 
whenever he liked. It was ridiculous. The 
Government failed there. They could not 
arrest him according to the law. I would 
submit that however highly situated the 
criminal might be, he should be dealt with 
firmly. All these persons who are indulging 
in antinational activities should be dealt 
with very firmly. If the Government do it, 
we are all with the Govern-JT ment. On page 
25 of this magazine some names are given. 

MR. DEPUTY CHAIRMAN: Is there 
anything to say? I think you have replied 
to all the points. 

 
SHRI V. GOPALASAMY (Tamil 

Nadu): I hope the uneasy calm prevailing 
in the Punjab is not a prelude to the 
storm. Since the time at my disposal is 
very limited, I do noi want to go into the 
details which have already been narrated. 
I would like to draw the attention of the 
Government  only  to   one  aspect. 

As far as the  heads  of cows that have    
been    planted    by gome mis- 
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creants are concerned everybody has 
condemned the action. All the relieious 
leaders and ali the political parties have 
condemned it But, even a small act by 
miscreants and antinational elements is 
enough to create bloodshed and violence 
in the country. Why? Because the 
situation JS very alarming as communal 
passions and religious passions have been 
whipped up. The fanaacs and extremists 
are playing their role to create communal 
tensions. The gun-powder is already 
there. And even a small spark can ignite 
it. 

Every religion preaches love and 
affection towards fellow human beings. 
Of course there were battles under the 
banner of religion in this country. 

But, Sir, during the days of the British, 
the Sikhs, Hindus, Muslims and the Chris 
ians and other religious groups joined 
together and they were, living in close 
communal and religious hormony. But, Sir, 
now the people hate each other in the name 
of religion, people kill in the name of 
community and in the name of caste, and 
this cancer is growing and spreading 
throughout the country like bush-fire. It 
has reached up to Kanyakumari and among 
the Hindus and the Mussal-mans tension is 
growing in my area nowadays, in the areas 
around Meenakshipuram where the mass 
conversions took place. So, this cancer ig 
growing and spreading throughout the 
country. Why? The Government is taking 
action when troubles start somewhere. Our 
honourable Minister ruFhed to the spot. 
But, I am sorry to say, Sir, that the 
Government should not act like an 
ambulance. It should not be that the 
troubles start and then the Government 
acts. The question is r this: Do we carry 
the message of communal harmony, 
religious harmony throughout the country? 
We are not dicing it and we are not doing 
that duty. So, there has been communal 
propaganda to whip up the passions of the 
people in Punjab.   But there 

w»s no counter-propaganda   by   the Gr 
vernment or by the other section of the 
people.    Now, an honourable Member 
suggested that a parliamentary, Committtee 
should visit     those areas.   I do not object 
to that.   Bat that won't   serve the purpose.   
Even if the parliamentary committee   goes 
there and visits those areas, they will 
simply meet   some people   and they will 
come back,   i would like to suggest to   the 
Government   to appoint p*ace committees 
in every town and in every village and in 
all the vulnerable areas, in all the sensitive 
areas, on a permanent basis and representa-
tives from all political parties, from all 
religious   groups, from   all social organisa 
ions, should be there in those coi omit' ees 
and they should function throughout and,    
also, Sir,    all those im j trtant leaders 
should go to every villige and every town 
and they must add-iss   public   meetings   
and   they must carry the message of 
harmony. Then only a good atmosphere 
can be cref ved. 

Mit. DEPUTY    CHAIRMAN:    That 
was do 

■ 
SHRI V. GOPALSAMY: Otherwise, 

eve' a small incident like this would 
create bloodshed and violence. So, Sir, T 
would like to plead with the Government 
to consider my suggestion. 

MJ . DEPUTY CHAIRMAN; It is a 
sugg' stion for consideration. Now, Mr. 
'Yogendra Sharma. 
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RHRI  GHULAM RASOOL  MATTO 
(Jammu    and    Kashmir):     Sir,    On 
behalf of the National Conference of 
Jammu and Kashmir, I condemn this 
incident in Amritsar. It is reprehensible 
and we have no sympathy for those    who    
have    perpetrated    true heinous crime 
and act over there. We in Kashmir have 
vested interests in Punjab and particularly 
in Amritsar. I personally have spent the 
best part of my life in Amritsar.   I must 
congratulate the Home Minister that he 
has taken   the first   opportunity   of 
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[Shri Gulam Rasool Matto] 
going to Amritsar. Today, I had a 
telephonic conversation with a friend of 
mine who said that things have ©limed 
down considerably by Sardar Pahib's 
going over there. I would only request 
him that a meeting shouid be called over 
there which may be addressed by the 
Prime Minister, Giani Zail Singh, Shri 
Vajpayee Ji, Akali Dal and Sheikh 
Mohammad Abdullah who are pillars of 
democracy and secularism to modify the 
feelings   of   the   people   of   Punjab. 

 

MESSAGES FROM THE LOK SABHA 

(I) The Major Port Trusts  (Amend, 
ment)  Bill, 1982 

(H) The Wild Life   (Protection) 
Amendment BiH, 1982 

SECRETARY.GENERAL: Sir, I have 
to report to the House the following 
messages received from the Lok Sabha, 
signed by the Secretary of the Lok Sabha: 
— 

(I), 

*In accordance   with the   provi-
sions of Rule 120 of   the Rules of 

 


